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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).24061/2003

(From the judgenent and order dated 10/12/2001 in CW No.3302/1999
of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

STATE OF HARYANA AND ORS. Petitioner(s)
VERSUS
| NDER SI NGH SHEOKAND AND ORS. Respondent (s)

(Ofice Report on Default)

Dat e: 19/10/ 2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE DALVEER BHANDARI

For Petitioner(s) M. Hari kesh Singh, Adv.
M. T.V. George, Adv.

For Respondent (s) Dr. Ramesh K. Haritash, Adv.
Dr. Kailash Chand, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Delay in filing process fee and spare copy
i s condoned.

[ Al'ka Dudeja ] [ P.S N Mirthy]
Court Master Court Master



